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O R D E R 
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20.01.2021: As per the Administrative Order of the Hon’ble Acting 

Chairperson dated 16.12.2020, this matter should have been listed before 

Court No. 2. 

 Therefore, it is directed that this matter be listed before appropriate 

Bench ‘For Admission (After Notice)’ on 29.01.2021. 

  

     

[Justice Jarat Kumar Jain]  
Member (Judicial) 

 
 

 

[Balvinder Singh] 
Member (Technical) 
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